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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. I4I/2024/EZ

ANIMESH BARMAN
8EFORE THE NOTA

-.^_AT 
e,Do_An N',qfipr/B{fc versus

DfsT..NoRTH a+ pnnonifis rI{E trNIoN oF rNDrA & oRS

AFFIDAVIT BY TFIE RESPONDENT Nos. z and 3. SENIOR

ENVIRONMENT OFFICER, ENVIRONMENT DEPARTMENT,

GOVERNMENT OF WEST BENGAL ENVIRONMENT AND MEMBER

SECRETARY, WEST BENGAL BIO DIVERSITY BOARD IN COMPLIANCE

OF THE ORDER PASSED BY THE HON'BLE NATIONAL GREEN

TRIBTINAL, EASTERN ZONE BENCH, KOLKATA DATED 07.11.2025 AND

23.02.2026

Most Respectfully Sheweth

I, Ram Prasad Badana, s/o- Poorna Chandra Rao , aged about 45 years, by faith

Hindu, by occupation Government Service, working as the Senior

Environment Officer, Department of Environment, Government of West

2 1 APR 2020

89



Bengal having office at Prani Sampad Bhaban, 5ft Floor, LB-2, sectcilpl

Salt Lake, Kolkata-700l06, do hereby solemnly declare and state as follows. 
.Q

That I am also holding the post of Member Secretary, west Bengal Bio

Diversity Board and I have made myself acquainted with the facts and

circumstance of the instant Original Application and have gone through the

documents pertaining to the subject matter of the instant Original

Application. Therefore, I am competent to file the instant Counter Affidavit

and have been duly authorised to file this affidavit before this Hon,ble

Tribunal.

That this affidavit is being filed in compliance with the solemn Order dated

07.11.2025 and 23.02.2026 passed by the Hon'ble National Green Tribunal.

Eastern Zone Bench, Kolkata.

It is respectfully submitted that vide No. 880-EN/T-rr-7/003-ii/2003 dated

3rd July 2020, Environment Department, Government of west Bengal has

notified the plot in question is declared as "Baneswar Shiva Dighi Bio

Diversity Heritage Site" to strengthen the biodiversity conservation and to

stop habitat degradation in and around the pond which is refuge to Black

Softshell Turtle (Nilssonia Nigricans Anderson, 1875) locally revered as

'Mohan'.

4. It is respectfully submitted that the collection of species of plants, animals

and microbes from the Baneswar Shiva Dighi, requires to be regulated as per

I.

2.

3.
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5.

the provisions of Biodiversity Act. 2002 and west Bengal Bio

Diversity Rule, 2005 and its subsequent amendments.

It is respectfully submitted that as per Notification No. gg0-EN/T-II-7 /003-

ii/2003 dated 3'd July 2020, by the Environment Department, Government

of West Bengal, the management of "Baneswar Shiva Dighi Bio Diversity

Heritage Site" is vested with the Gram Panchayet level Biodiversity

Committee (BMC) of Cooch Behar-II, Block under the overall supervision

of the District level BMC/District Magistrate of Cooch Behar District in

consultation with the west Bengal Biodiversity Board.

copy of the said Notification No. 880-EN/T-II-7l003-ii/2003 dated 3rd Julv

2020 is annexed herewith and marked as Annexture R./1.

That the statements made in paragraph No. 1 is true to my knowledge and

patagraphs 2 to 5 are based on information derived from the official record

and which I believe to be true and rest thereof are my humble submission

before this Hon'ble Tribunal.

6.
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VERIFICATION

I, Ramprasad Badana, senior Environment officer, Environment

Department, Government of west Bengal do hereby solemnly affirm and

declare that the contents of the report in the form of affidavit are true to the

best of my knowledge and belief. No part of the Report is false and nothing

has been concealed.

rI-
Verified at Kolkata this Ll".jrul of April, 2026. ,-a 17

&,-{/(-' I 
1\-'

DEPONENT

s. cHAUDrlUni
* NOTARY*

GOVT. OF INDIA
Rcgd. No.-6584/08
Bidhannagar Court
Dist.-North 24 Pgs.
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Published by Aurhoriry

SLrlrAn*l ?3I FRISAY.AUCUST I{"TO?O ISAKA rgdx

f*RT t.--rDrd*rs **d Notific*tons by the Covgnor of lYesl 3*ng*1. th* Hlgi Court, Sovrnmrnl Treasurr.-! r!c.

GSVER]\M ENT OF W$ST StrNCAL
Euvironurent Depa$naen *

NOTIFICATICIN

lJo.88SEN/T-il-?CI03-iin003.-3rd July, ?020.-Whereas" Baneswar ShivaDighi isapond mmsuringabout I '65 acm locared
in Mouea Ba*sswar in Ccr$hbekr District and offen refuge to Black Su*shell Tunle $.{ilssonia Nigricans Anderson" l8?5.
locally rcvered ss 'Mshan' which is u.nd*rAppendix I of CITES and is extincr in the wiid as per IlJCN ;

Ald, wbcrces, tn strTsg$en rbe biodiversiry conservation and to stem babitat degradation in and amund the pand, the

W S**tt*l! ypcn tlr.* reccmlnendation of *s Wsst Bengal Biodiversity Soard,las felt ir necessary rs declarE the srea
as $:* Ba*ss$,ar Shiva Siglri Biodiversity Hcritage Sit* ;

And" whcrca\ tht colJedion cf speciel af plants, animats snd n:icrobes from the *an*rvar Shiva Dighi requires lo be
regulated as per the prcvisiorts af :he Eiological Diversiry Acr. 300? and Wesl Ben€at Biolcgica! Divenirl, R utes.ilO:"

And' whereas, no-objecrion regarding declaration of Baneswar Sh iva Dighy has been resolve d in rhe meeting held b1 DistrictUPig* sf Co*sbbfttar on l?.13J019 with concerned Biodiversiry Management Commines, local authoriries and orher

*"I9ry,.1j th;reefrerno objection regarding said Eiodiversit-v lleritage Site declararion ha-s been conrer.ed b.r.the office
of the District Magisrare of Coochbehar ;

Now, thereforc, in e;e rcise.of rhe powers conferre d unde r sub-secrion( I ) of Se crion 3? of rhe Biological Divenirl, Acr,1002
andsutsruJe(?)ofrule 20ofthe west Bengal BiologicalDiversiry Rules, zobs, the Cr--*"rir r.1erebS,pleased todeclare Banes*ar
)rrva rJgfi 8n0 sulroundnS' sreas in lhc immediatt vicinity as 8an*war Shiv* Dighi $iodiversiry llerirrge sit*.

Thc details of thc rrea nnd boundary of Banrswar shiva Dighi Biodiversity Heritage Site is given belorv :-
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4p THa-{OLKATASAZWY,^UGUSTI4,2020 lt ril".'

BANES\\IAR SHIVA DlCill lICIDtVnRSllY litiR t't'A$Lt sllli
Tbe Ar*a covercd l*

.dtr3

Mau:r

Crarn Psnrle,ynl

Fancha3'at Sanritl,

District

Saundul'

East : Metalled Road

Ncrth : Eanes*,ar Shiva Mandir area

Sourh : Metalled R.oad {New Baneswar Road)

CSCo,ordins*es sf thc Bsnem sr Dighi Siodive rsity Herltage Site ;-
Thr bcundaries af the pmposed Biodiversiry Heritage Site {BHS) are subtended by CPS co-ordinares menrion bclow :

ll'aypoint
\$aypoint

n$In€ Latitude('N) Lc*gitude (oE)

I North-East xJ985" 89.498s"
t Nonh-West 2639850 89.497?o

Scuth-8ast ?6.39??96. s93985630

South*[,ast x39?835s 89.49769f

By ordersfthe Govemor.

sdi-

Principal Secy. to the Goyt. of Wcst Bengal.

I ,6$ Arlrc Qxrirnct*r oi'J?t lr*ter*)

B*nsswor

Btnrsrvnr

Co*chbehnr-ll

Coochbchrr

\\'est : Park- Shlva l,landir Road in furrher wcsr

The management ofSanelvar Shiva Dighi Biodiversiry Heritage Site shaltbe do:re by rhe Gram Panchayat level Biodiv*nity
Managtement Comminee (BMC) of Baneswar Cram Panchnyat, BMC ofCoochbehar.ll Block under the overallsupcrvision of thi
Disricr level BMClDisb-ict Magisnrate oiCooehbehar District in consultation with the West Bengal Biodiveniry Bosrd.

This Notificarion shall cov*e into sffect Som the date of its publication in lnite Xo/**ra Sesfie.

Published by thc Controllcr of Printingand Stat!oncr';,. Govt. of \Vcst Bcngnl and Prinrcd by rhc SuperinrenO.nr, Covi,
Bcngal, at lhc Wcsr Bcngal Covernnrcnl prcss, Aliporc.

Prinling West
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